219 Announcement Re. Resignation by Member

(1) The sale of lotteries is at the peak in various
states of the country. According to a civilised
society it is an official gambling. Action should be
taken at once to close up the lotteries for the
welfare of our citizens.

SHRI DAU DAYAL JOSHI (Kota): | request that the

following may be included in the next week's agenda:

(1) Need to set up TV relay centre instantly at
Barangnagar in Rajasthan.

SHRI MOHAN SINGH (Deoria): | request that the

following may be included in the next week's agenda:

(1) Discussion on the problem arising from the theft
and smuggling of human organs in large scale as
a result of which lakhs of poor people are selling
their organs like kidneys, eyes etc.

SHRI GIRDHARI LAL BHARGAVA (Jaipur). | request
that the following may be included in the next weeks'
agenda:

(1) Discussion on the 50% hike in the prices of
books, note books of school children and
newspapers within only 4 months in the wake of
the new economic reforms.

(2) Need to send a team to Rajasthan to compensale
the loss of crops, buildings due to severe
hailstorms in 12 districts of Rajasthan.

SHRI SANTOSH KUMAR GANGWAR (Bareilly): |
request that the following may be included in the next
week's agenda:

(1) The need to make suitable amendment in the
sections of urban land ceiling Act. Keeping in
view the interest of the farmers, which has been
lying pending for a long period before the Union
Government.

(2) The Government should announce to set up the
Fifth Pay Commission for those more than the
three lakh Extra Departmental postal employees
of postal Department working in the country for
which the Government has already given its
assurance.

[English]

SHRI BASUDEB ACHARIA (Bankura): | request that
the following may be included in the next week's agenda:

(1) Remedial measures to check large scale
subsidence taking place in and around Asansol-
Raniganj coal belt due to unscientific mining
operation.

(2) Continuous strike at AlIMS by resident doctors.

12.56 hrs.
[English]
ANNOUNCEMENT Re: RESIGNATION BY MEMBER

MR. DEPUTY-SPEAKER: | have to inform the House
that the hon. Speaker has received a letter dated 24th
March 1995 from Shri Arjun Charan Sethi, an elected
Member from Bhadrak Parliamentary Constituency of
Orissa, resigning his seat in Lok Sabha. The resignation

MARCH 24, 1985

Matter Under Rule 377 220

is written in his own hand-writing. The hon. Speaker has
accepted his resignation with effect from 24th March
1995.

12.56% hrs.
JAMMU AND KASHMIR BUDGET, 1995-96

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M. V. CHANDRASHEKHARA MURTHY):
| beg to present a statement of estimated receipts and
expenditure of the State of Jammu and Kashmir for the
year 1995-96. [Placed in Library. See No. LT-7241/95]

12.57 hrs.

SUPPLEMENTARY DEMANDS FOR GRANTS (JAMMU
AND KASHMIR), 1994-95

THE MINISTER OF STATE iN THE MINISTRY OF
FINANCE (SHRI M. V. CHANDRASHEKHARA MURTHY):
| beg to present a statement (Hindi and English versions)
showing the Supplementary Demands for Grants in
respect of the State of Jammu and Kashmir for 1994-95,

[Placed in Library. See No. LT-7242/95]

12.57'% hrs.
MATTERS UNDER RULE 377

() Need for early clearance of the Baijal Nal Minor
Irrigation Project, District Gajapathl, Orissa

SHRI GOPI NATH GAJAPATHI (Berhampur). The
long-awaited Baijal Nal Minor Irrigation Project, with its
location near Parakhemundi town headquarters of the
new Gajapali district of Orissa State remains
unimplemented for nearly 15 years as on date,

The feeder to this proposed project is a perennial hill-
stream, which retains copious water flow even during
peak summer months. When properly hamessed, it has
the capacity to imrigate approximately 1500 acres during
Kharif season and nearly 1000 acres during Rabi season.
Hundreds of farming families in the border areas of Orissa
State as well as the neighbouring Andhra Pradesh will be
immensely benefited by this project. Originally, the cost of
this project was estimated at Rs. 75 lakh. However, owing
to the price escalation over the years, its present
estimated cosl is approximately Rs. 5 crore. It is reliably
leamt that the Government of QOrissa has favourably
recommended the aforesaid scheme to the Centre for
necessary environmental clearance.

| would, therefore, urge the Union Ministry of
Environiment and Forests lo accord necessary clearance
of the over-delayed Baijal Nal Minor Irrigation Project in
the new Gajapati District of Orissa, expeditiously.



